IN THE

AT HYDERABAD

CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD B

ENCH

1996

0.A,1393 OF

-
-

BETWEEN
G. Prabhakar
AND

1. The Superintendent Engineer,

Installation Office, All India Radio,

Cuddapah, Cuddapah District.

Officer,
Cuddapah, Cuddapah District,

I

COUNSELS : |
For the applicant :  Mr.
For the Respondents : Mr.

P

CORAM

THE HON'BEE MR. R. RANGARAJAN,

THE HON'BLE MR, B. S. JAI PARAMESHWAR, ‘i MEMBER (JUD]

ORDER

(PER: HON'BLE MR. Ri¢ RANGARAJAN, MEMBER (ADMIN

1. None for the applicant,

Copnsel for the respondents.

B

. The District Employment Exchange

Dated, the 3rd Septqmber, 1998,

Applican]

e s s Responden

Md. Gulam Rasool

N.R. Bevaraj

MEMBER ( ADMIN)

)

Mr, N.,R, Devaraj, Lparned

ontd..z2
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O.A. 1393 OF 1996

-t 2 2=
2 The applicant filed this O.A. praying for a di

to consider him for appointment as Sweepcr/Safaiwala

on 29.11.1996 or 30,11.96 or any other subseuquent ¢
fixed by the 1st Regpondent.
3. A reply has been filed, The respondents subn
that when they called for sponsorship of candidates
the Employment Exchange, Cuddapan, the name of the §
was hot sponsored.
reply that the applicant ha%;not submitted any appll
tion requesting to consider his name for Interview 2
with the sponsored candidates from the District BEm..l
Exchange, Cuddapah. Hence, the respondents submit t
the question of issue of call letter for the said In

to the spplicant does not arise. It was also submif

It is also stated in para (c) of

(s

reaction

, if

gmlectad in the Tast and Interview scheduled to be hisld

_y

it

from
pplicant
the_
Ca-

long
oyment
hat
terview

ted that

the scheduled date for interview was 2.12.96 and nof 29,11.96

as‘stated by the applic?ft. oJmmL ﬁ
4, in view of what hms kse= stated,by the respond
the spplicant has not made out a case for granting fa
relief,
5. No doubt, the Hon'ble Suprene Couft'ha%'held o
even those candidates, who are not sponsored by the
Employment Exchange should also be congidered for §p
ment, if they submit an application directly to theg
raspondent authorities,
6. The respondents herein submit that they would
acted as per the directions of the Hon'ble Supreme|C
1f the apbliCant had suﬁmitted an application to the

respondent authorities directly’in time ., B,¢ the e

Contd.

ents,

ny

hiat

point=

have

ourt,

plicant
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O.A, 1393 OF 1996

-3 it
failed to do so., In the absence of any application
from the applicant for ‘the post of Sweeper/Safaiwalfp, the
applicant cannot ask for issue of a call letter to finterview
him on the said date fixed for interview, |
7 No rejoinder has been filed in this 0.A., The
applicant in his application has alsc not stated that
he submitted an application to the respondent authorities
aﬁd provad the same by;&oper documents,
8. Submission of any Lprcscntation to R~2 without
submitting any applicatbn for the post in time has-g%E
v no meaning and R-2 alsopas not sponsored his candidature,

a, In view of the ab¢e, there is no serit in tHis

0.A, Hence, the 0,A, l4ddismissed, No costs.

CE, J.I/mm ( R. RANGARAJAN ) E )
MEMBER (J) MEMBER (A) /L1 N

2% _~ - i -
;i;l/////// Tz) \ aRals
Dated, tl 3rd September, 1998

Dictatedin open Court. '
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DA.1383/96
é@pﬁ G e
1:: The Suﬁnfinﬁendcnt Enginear, Installation Office, ALl
India Radis, Cuddspah, Cuddapah District. -
2, Tha District Empleymant Exchangg ﬂFPicmh,_Cd@dapah Cuddapah.
3; One copy’ te Mr, Md.Gulam Rasesl, Advscate, CAT., Hyd.
4. One copy to F’I::f;',ﬁ‘fﬂfnsuaraj, Sr.CGSC, GAT., Hyd.

5, Ona coppy o D.RT(Q), CAT., Hyd. . L

6, One duplicots cupy.
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I1 COURT
TYSED BY : CHETKED 3Y

CTMPARED 3Y : APPRIVED BY | 2

T1f THE CENTR:L ADMINISTRAT
: HYDERABAD CENCH HYD

=
i

TRIDUNAL
RA DAD

3

THE HTH'ZLE SHRD R, RANGARAJIAN + M{A)

AND

THE HGM'3LE SHRI B.S5.JAI PARAMESHLAR
' T o Mm{3J)

DATED : ) C&Léi'zckgs '

SREZRAJUDGRENT
A AT '
in
C.AL NG :(35C1 g Ci{?
CMDMITTED AMD i#TERAM DIRICTIONS
ISSUED - : »

ALLTED
DISPESED OF WITH

DISMISSED
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